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abeut the omision
ﬁv-mdecwnlmnudm. hnplae
city, have been Chiel
Elepgoral  Officer, K.l.rnluhfofbung
looked into.

Cempanics Black-listed for
Malpractices

i SAMAR GUHA : Will
thc humcr of LAW, JUSTICE ‘AND

AFFAIRS be pleased t0
lhle :

(&) names of the companies black-

on uhargeofnul;ncueeot violation
:l;pl Pprovisions during the years 1975-77;

the f inst
(b)? general nature of charges agains|

‘THE MINISTER OF LAW, JUSTICE
AND COMPANY AFFAIRS (SHRI
SHANT( BHUSHANL : (a) ad &
lgﬁforhhd hsuncncomp-nyona char-

rn-.lpru:ﬁa violation of legal

t.hz can be
qr‘:a:\nd {or vmhlwn of legal provisions.
is is being done whercver warranted.

Diesel Locomotive Works in
Varanasi

4486. SHRI SAUGATA ROY : Wil
the Minister of RATLWAYS be pleuad to
state ¢

(a) whether the production
il Locomaive Works o Varana
u m to to
supply of clectrical equipment from
BH'EL and

being taken
hy%LW to keep up hug:dunim?
‘THE MINISTER OF STATE IN THE
MEMISTRY OF RAILWAYS (SHRI
SHEO NARAIN) : () Yes.

of balance electrical
o g ine gmclny

to the Rail as spares. This
:y-ef\lﬂ nﬁlmwnfmm‘ capacity.

Price of Essestial Drugs
. DR. SUBRAMANIAM SWAMY:
Wﬂe Minister of

PETROLEUM
AND CHEMICALS AND FERTILIZERS
be pleased to state :

(a) levelof emential drugs’ prices now
compared with the level in March, 1977
-ndMnnh 1975; and

THE MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM AND
CHEMICALS AND FER’

SHRI JANESHWAR MISHRA) :
c) The wholesale price index of drugs

medicines (with 1970-71 : 100as the
basc) as in March, 1975, March, 19 Il'ld
February, 1978 (prdvmuml) is as fol

Month ‘Wholesale price
Index

March 1975 . . 115.0

March 1977 . . . 135.2

February 1978 (provision-
al) . . . . 137.7

(b) The prices of drugs are statutorily
under of the
P‘“Dr.ug (Prwu Gontroro Order, 1970.

ﬁ:nwnonm rwaonecﬁxedllp‘:vv-
wby Govu'nm:u as also for fixatian of
of new puh/new ﬁmnu.la.nml.
all to:;y“?ndm‘ dustry, mdwdm(
ta sectors e
the foreign drug companies.

Cases pending hefere Jadicial
Commissionr of Goa

4488- SHRI AMRUT KASAR : Wi
the Minister of LAW, JUSTI AND
COMPANY AFFAIRS be plcncd to
state :

(a) the number of cases pending before
the Court of the Judicial Commissioner of
Goa, Daman and Diu and since when ;

(b) how many of these cases are election
pititions pending before the Court for
more than six monther acd

(c) what action is bring taken for quick

i of these cases ?

THE MINISTER OF LAW, JUSTICE
COMPANY  AFFAI (SHRI

less than a year, 250 for one to two years,
174 for two to three years and 227 for
over three years.

(b) one.
c) The post of Additional Judicial Oom-
: p:ch had 3

missioner, wl remained vacan!
May, 1979, hasheen filled up mSepmnhz
1977-





